
THE cENTRN. ADM 	1XIVE, TR ZURhL 
CUTTACK BE ICKsCUTTACKo 

	

ORLCE 	NO79 9 192g 

czttack this the 	 day of April,2000. 

	

ANE: SWAR DAS. 	 .... 	 WPLZ;ANT. 

VRS. 

UN L) N OP INDIA & ORS. 	.... 	 RE SMNDE NTS. 

R flUCTNS -- 

1. 	W!tIir it be referred to the reporters or not? 

Whetr it be citculated to all the Bezes of the  
ntral Administrative Tribtal or not? 

(g .N?ASlIW1Q 
)uIBER (JUDZI) 



c NrRAL ADM391MAT= TR ]Bt1W 
C7ATXNCM* CUrTK. 

' .-679 -QLA2.22. 
Cuttack,this the 	I'dy of April, 2000. 

TH& HoNoUaLE  M. 0. 	t4,NR(J1D 

S. 

shri Dbaneswar Dese  
ed abo.t 28 years. 

3/. isib 	Das, 
At.uu'Ganjara Colony, 
Suneda4 .Dist (raput. 	... 	Applicant. 

By legal practitioners Mr.D.P .Dhalsamaflt.AdvoCate, 

40 Wrsus.' 

Union of India represented throih it 
Director General .f Posts,Minlstry Of 
Connuriications.Departme nt of Posts, 
Dak Bhawan,New Leihi. 

Chf Postmaster General, 
or issa C ircl.e ,Bkibaneswar. 
Diat .Khurda. 

30 	senior sterintendent of Post Offices. 
Koraput Ci1e ,Koraput. 

4. 	Msistat Superiatendent of Post Offices, 
EDraput S'b..Divisiofl.I<órapizt-'20. 

09 Respondents. 

By legal practit..onerz 14r.U.B.Mohapatra,Add1:t1onal standg 
C.xzsel(Centra1). 

Q• R DE 
MR -G-NaAS3MHAMMENiF.RJJUD-ICLAw $ 

Applicant,Dhaneswar Das,admittedly served as ED 

packer,SiEabeda on previsional basis from 3.5.1995 to 

28-'21996 and again as ED Pac]r,similigu1a 80 onprovisional 

basis from 18.4.1996 to 5.7.1999 .As per the departuental 

i.nstr ictions, his name should be in the waating list as 

S 



( 

he had corr3.ct]ed at3oat nrethan three years of Cflti.& 

provisional service from 38.4 .1996 to 6.7.1999.3.t also 

reveals from the pleadings that three posts of ED Agents 

are lying vacant and out of whith for the post of E .D.D.A, 

Bhitazgada BC in account with Damanjedi SO and for the 

post of EDMC Banamalipur in accwzit with Nandapz SO,the 

applicant represented for his &justnient. 

In this appl icatlon,tbe app). icant prays for 

issm of a dixection to the Respondents to adjust/appoint 

the app). ic ant in any of the three existing vacancies lying 

*ndex the Departnnt, 

2 • 	 in the couzer filed by the Department, it has 

been suLmitted that the post of EDDA,Bhitarcda and ED, 

Banama.lipr became vacant due to the deaths of the existing 

izxait,ent5 and the near realtiv0s of the deceased persons 

have since app). ied for these po st s wide r rehabil it at ion 

scheme and the sane are pending for consideration at the 

higher love).. 

3 • 	 I have heard Mr .D P .Dha.tsamant.jearned Co wisel 

for the Applicant and Mr.tr.B.Mohapatra,jead 4dditional 

Standing Counsel (central) appearing foz. the Respondents and 

have a). so perused the records. 

40 	 is clear from the counter fij.ed on 10th of 

March,2000 that these two posts of EDDA,Ehitaragada and DI4C, 

Banama]. i. are still vacant due to pe nde rcy of the app). ic at ic ns 

for compassionate appointment at a higher level.since the  

app). icant had rendered morethan three ye ars service en 

I 	 provisional basis and has stz3Jed upto class..x(knnexuxe.,W1 



4 

the 	C cetifica) .1 dtxect the Kespondezts to consider the 

case of the appi icant for provisional app iatnient In any of 

the two posts till a decision is ta)en at the hIgher level 

in zegard to the appointment uer coiapassiouate ground. 

5. 	In the resu1t the Original Application i 

disposed .f with the observations and directions made above. 

No Cst. 

(G .PAS NHA$ 
1EM1ER(JDX lAt) 


